
337 written Anatom VAISAKHA 24,1901 (SAKA) Written Answers 238
(b)  whether despite stringent res-

triction̂ many live birds there were 
aufreptitiously soldin the local market 
by some employees of the Institute

(c) whether any inquiry has been 
held in the matter and

(d) if so, the outcome thereof

THE MINISTER OF STATE IN 
THE MINISTR OF AGRICULTURE 
AND IRRIGATION (SHRI  BHANU 
PRATAP SINGH): (a) es, Sir.

(b)  to (d). The matters is under 
investigation.
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Urban Land (Ceiling and Regulation) 
Act, 1976

10664.  SHRI S. R. DAMANI: Will 
the Minister of WORKS AND HOUS-
ING AND SUPPL AND REHABILI-
TATION be pleased to state

(a) whether tho Government have 
taken a decision on the suggestions 
made by certain States for the Am-
endment to Urban Land (Ceiling and 
Regulation) Actf with regard 10 the 
urban areas which should be brought 
under the purview of the ceiling ap-
plicability  to  agricultural  lands, 
criteria for exemption, principles for 
distribution of land removal of res-
trictions on transfer’of vacant land or 
built-up property and simplification of 
procedures and

(b) if so, the details thereof and the 
action being taken by the Government 
in this regard

THE MINISTER OF WORKS AND 
HOUSING AND SUPPL AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) No, Sir.
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(b)  Does not arise. The Government 
of India is awaiting the Supreme 
Court’s judgment on the challenges to 
the provisions of the Act made before 
it in several writ petitions before de-
ciding on the lines of amendment.

Land Ifadter Abadi Cultivation and 
Forests

10665.  SHRI R. L. KUREEL Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) total land in abadi in the coun-

try

(b) total land being used for culti-
vation

(c) total land which was converted 
into agricultural land after cutting 
forests during the last three years end-
ing 31st March, 1979 and

(d) total amount spent for conven-
ing the forest land into agricultural 
land during the same period

THE MINISTER OF AGRICUL-
TURE  AND IRRIGATION  (SHRI 
SURJIT SINGH BARNALA):  (a)
The data on land use are collected ac-
cording to the mne-fold classification. 
There is no separate classification re-
lating to Land in abadi'. However 
one of the classifications relates to 
area  under non-agricultural uses’ 
which includes all lands occupied by 
buildings, roads and railways or under 
water i.e. rivers and canals and other 
lands put to uses other than agricul-
ture. The land put to non-agricultural 
uses in the country is placed at 17.39 
million hectares during 1975-76 (latest 
available).

(to) The area under cultivation (net 
area sown and current fallows) is put 
at 154.75 million hectares  during 
1975-76 (latest available).

(c) The statistics are not readily 
available in the Department of Agri-
culture. They are being collected and 
will be placed on the Table of the 
House.

(d) It is not possible to compile any 
such information as conversion is en-
tirely done by private  beneficiaries 
themselves.

Metering of Telephones in Alans* 
Mandi (Punjab)

10666. SHRI  BALWANT  SINGH 
RAMOOWALIA: Will the Minister of 
COMMUNICATIONS be pleased to 
state:

(a) whether the subscribers of 
Mansa Mandi (Punjab)  have lodged 
any protest against metering of tele-
phones in that exchange

(b) whether the monthly 'bills of 
subscribers have doubled as compared 
to pre-meterised process and

(c) if so, reasons thereof

THE MINISTER OF STATE IN 
THE MINISTR OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD 
SUKHDEV SAI): (a) The informa-
tion is being collected and will be 
placed on the table of the Houae aa 
soon as possible.

Setting up of verterinary Hospitals

10667.  SHRI  DALFAT  SINGH
ARASTE:  Will the  Minister of
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a) whether some decision has been 
taken recently to set up some veteri-
nary hospitals

(b) if so, the  State-wise  details 
thereof and

(c) whether Government have con-
ducted any survey to ascertain as to 
the State having the highest incidence 
of cattle mortality due to various 
diseases 

THE MINISTER OF AGRICUL-
TURE  AND IRRIGATION  (SHRI 
SURJIT SINGH BARNALA):  (a)'.
The Working Group on Animal Hus-
bandry for the formulation of the 
Medium Term Plan and Annual Plan 
examined the proposals of the State 
Governments and Union Territories 
and recommended inter alia the setting 
up of new veterinary hospitals.




